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#THE MINISTER OF RAILWAYS (SHRI

GULZARILAL NANDA) : (a) Government
'iave no information.

(b) The dema ads of the Association relate
to matters like revision of pay scales and rc-
distr bution of posts, channel of promotiom, r
-nt-free quarters etc.

Government h;ive set up the Third Pay
Gommissio I to consider the pay structure etc.
of til Central Government employees incluc
ing that of Railway Employees and ether
conditions of service and the case of the
Station Masters also will receive due
consideration.]
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[30 NOV. 1970]

to Questions 34

OF CONSTITUTION IN
HiINDI

*4a0. SHRI J. P. YADAV : Will the
Minister of LAW AND SOCIAL WELFARE
be pleased to state :

f [PUBLICATION

(a) the reasons for not bringing out an up-
to-date edition of the Constitution of India in
Hindi;

(bj the time by when a bigger size and a
pocket size edition of the Constitution of India
are likely to be published and made available
to the public; and

(c) the progress so far made in the
translation of law books in Hindi?]
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t{THE MINISTER OF LAW AND

SOCIAL WELFARE (SHRI

K.
HANUMANTHAIYA) : (a) Steps have .
already been taken to prepare an up-to-date
translation of the Constitution of India in
Hindi. It is the intention of Government to
publish the translation as an authorised one.
Parliamentary legislation will have to be
enacted to provide for an authorised
translation of the Constitution in Hindi. The
question of bringing the necessary legislation
for the purpose before Parliament is under
active consideration.

(b) A revised and up-to-date edition of
the Constitution of India in English of the
Royal Octavo size is under print. Copies
thereof are likely to be made available for
sale by the middle of the next year.
A.pocket size edition of the Constitution is
also under print and every effort is being
made to make the copies available for sale
to the public as early as possible. Steps will
be taken to bring out similar editions of the
authorised translation of the Constitution in
Hindi after the necessary legislation referred
to in part (a) above is enacted by Parliament.

(c) Agreements for writing books in
Hindi on selected subjects in law in the LL.
B. classes of the Universities in the Hindi-
speaking States, have been made with 26
authors. The books written by them will be
scrutinized by an Evaluation Committee.
After the Committee certifies that the books
are fit for publication, action will be taken
to publish them.]

INVENTIONS BY SCIENTISTS AND EXPERTS

+421. SHRITHILLAI VILLALAN : Will
the Minister of INDUSTRIAL
DEVELOPMENT AND INTERNAL

[RAJYA SABHA]

TRADE be pleased to state :

(a) what are the details of the inventions
and discoveries made by our scientists and
experts in the country during 1969-7°;

I[ ] English translation.

to Questions 36

(b) whether any award or assistance has
been given by the Invention Promotion
Committee in our country during this period?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND INTERNAL TRADE
(SHRI DINESH SINGH) : (a) Since research
is carried out in many institutions and
universities this information is not available
with the Governme'nt.

(b) A list of prize awards made by the
Inventions Promotion Board and a list of
cases in which financial assistance was
sanctioned by the Board during 1969-70 is
attached. [See Appendix LXXIV  Annexure
No. 56.]

DEFICIT IN RAILWAY BUDGET

*422. SHRI R. P. KHAITAN : Will the
Minister of RAILWAYS be pleased to state

(a) whether he had stated at a recent press
conference that there will be a deficit of Rs.
70 crores in the Railway Budget this year as
against the budgeted deficit of Rs. 14.97
crores; and

fb) if so, what'are the reasons for this
deficit ?

THE MINISTER OF RAILWAYS (SHRI
GULZARILAL NANDA) : (a) and (b) A
statement is placed on the Table of the Sabha.

STATEMENT

() In an interview to a P.T.I, corres
pondent in October, 1970 it was stated
that on the basis of current trends and
developments there would be a short
fall in earnings and an excess in working
expenses, both taken together aggregating
to approximately Rs. 69 crores.

(b) A recent review conducted during
the year based on the first five months
of 1970-71 reveals that the railway earn
ings are likely to be Rs. 20.00 crores
lower than the initial estimates due to
the withdrawals of increases proposed
in respect of Third Class fares, parcels
rates and freight rates for foodgrains
(Rs. 13.00 crores) and also on account
of a drop in goods traffic to Steel Plants,
coal for public and general goods (Rs.
16.00 crores) offset partly by increases
anticipated  under'Passengers' (Rs.  7.00
crores) and 'Other Coaching' and 'Sun
dries' (Rs. 2.00 crores). Approximately



